
Import Rejection Data for FY 2022-23 at Laboratory Stage 
(Safety/ Quality parameters) 

 

 

S. No. Country Name No. of 
Rejections 

Rejected items  

1.  AFGHANISTAN 4  Melon seeds & Dry Apricot 
 

2.  ARGENTINA 1  Grape Wine  
 

3.  ARMENIA 5  Brandy 
 Grape wine  

 
4.  AUSTRALIA 11  Nutraceutical  

 Alcoholic beverages  
 Flours and starches   

5.  AUSTRIA 1  Non-alcoholic caffeinated beverages  
6.  BELGIUM 14  Fruit fillings for pastries  

 Fresh Fruits  
 Additive  
 Alcoholic beverages - Beer  
 Frozen Pork or Pig Meat  

7.  BENIN 1  Soybean  
8.  BRAZIL 6  Sugar-boiled confectionery  

 Frozen concentrated juice 
9.  BULGARIA 1  Cookies  
10.  CANADA 1  Edible Lactose  
11.  CHILE 7  Grape wines  

 Processed fruit  
12.  CHINA 60  Confectionery   

 Seasonings and condiments  
 Vinegar  
 Dried fruit, nuts and seeds  
 Canned or bottled  
 Dried vegetables  
 Processed vegetables  
 Fine bakery wares  
 Chilli Sauce  

 Chillies and Capsicum (Lal Mirchi) 
 Culinary Pastes  
 Frozen Vegetables  
 Lactic Acid INS 270  
 Papad  
 Tea  
 Wafer Biscuit  
 Water-based flavoured drinks  
 Bilberry extract 
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13.  COMOROS 2  Cloves (Laung)  
14.  ESTONIA 1  Whisky  
15.  FRANCE 28  Alcoholic beverages,  

 Whisky or Whiskey  
 Grape Wine  

 Dried vegetables  
 Cheese and analogues  
 Fruit Pulp/Puree with Preservatives for Industrial Use only  
 Ice Cream, Kulfi, Chocolate Ice Cream, Softy Ice-Cream, Milk 

Ice, Milk Lolly and Dried Ice Cream Mix  
 Non-alcoholic beverages  

16.  GEORGIA 2  Grape Wine  
17.  GERMANY 9  Processed vegetables, seaweeds, and nuts and seeds 

 Cocoa and chocolate products  
 Basmati Rice  
 Grape Wine  

18.  GHANA 1  Dried fruit, nuts and seeds  
19.  HUNGARY 1  Food supplements  
20.  INDONESIA 15  Dried fruit, nuts and seeds  

 Fermented vegetable and seaweed products 
 Cakes, cookies and pies  
 Cocoa Powder  
 Mace (Jaipatri) 
 Papad  
 SOYBEAN SAUCE  

21.  IRAN 44  Dried fruit, nuts and seeds  
 Asafoetida (Hing or Hingra)  
 Fresh Fruit  
 Wheat Protein Products including Wheat Gluten  

22.  IRAQ 10  Dried fruit, nuts and seeds  
23.  IRELAND 1  Cheddar Cheese  
24.  ITALY 40  Vinegar  

 Frozen pork meat 
 Coffee, coffee substitutes, tea, herbal infusions, and other 

hot cereal and grain beverages  
 Fresh vegetables, seaweeds and nuts and seeds 
 Processed vegetables  
 Alcoholic beverages, including alcohol-free and low-

alcoholic counterparts  
 Candied fruit 
 Coriander (Dhania)  
 Culinary Sauce  
 Grape Wine  
 Low Alcoholic Beverage  
 Olive oil  
 ble Olives  
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 Thermally Processed Tomato Puree and Paste  
 Wafer Biscuit  

25.  JAPAN 7  Processed fish and fish products  
 Dried pastas and noodles and like products  
 Fat emulsions  
 SOYBEAN SAUCE  
 Whisky  

26.  LITHUANIA 2  Vodka – 
27.  MADAGASCAR 4  Pulses  

 Cloves (Laung)  
28.  MALAWI 1  Unprocessed whole raw pulses  
29.  MALAYSIA 13  Confectionery  

 Water-based flavoured drinks  
 Breads and rolls  
 Chilli Sauce  
 Coffee  
 Fruit-based desserts  
 Green Tea  
 Synthetic Syrup  

30.  MAURITIUS 1  Alcoholic beverages, including alcohol-free and low-
alcoholic counterparts  

31.  MEXICO 2  Cocoa and chocolate products  
 Distilled spirituous beverages containing more than 15% 

alcohol  
32.  MOZAMBIQUE 1  Pulses  
33.  MYANMAR 5  Pulses  

 Dried fruit, nuts and seeds  
34.  NETHERLANDS 7  Confectionery  

 Infant formulae, follow-on formulae, and formulae for 
special medical purposes for infants  

 Cakes, cookies and pies  
 Fine bakery wares (sweet, salty, savoury) and mixes 
 Culinary Sauce  

35.  NEW ZEALAND 1  Grape Wine  
36.  NIGER 1  Soybean  
37.  NIGERIA 2  Macaroni Products  

 
38.  NORWAY 1  Processed fish and fish products  
39.  OMAN 2  Cocoa and chocolate products  

 Cakes, cookies and pies  
40.  PHILIPPINES 1  Processed fruit  
41.  POLAND 6  Concentrates of fruit juices  

 Fresh Fruit (Apples – Pesticide Spiromesifen & Cyrodinil 
above MRL) 

 Vodka  
42.  SAUDI ARABIA 2  Dried fruit, nuts and seeds  
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 Fat emulsions  
43.  SINGAPORE 1  SOYBEAN SAUCE  
44.  SOUTH AFRICA 5  Herbs, spices, seasonings, and condiments  

 Wine  
 Fresh Fruit  

45.  SOUTH KOREA 11  Seasonings and condiments  
 Herbs, spices, seasonings, and condiments  
 Alcoholic beverages  
 Jams, jellies, marmalades, fruit bar/toffee and fruit cheese  
 Culinary Sauce Macaroni Products (Instant noodle) 
 Mineral water  

46.  SPAIN 15  Processed vegetables  
 Grape Wine,  
 Olive oil  
 Thermally Processed Fruit Beverages  

47.  SRI LANKA 16  Processed meat, and poultry products in whole pieces or 
cuts  

 Dried fruit, nuts and seeds  
 Processed vegetables  
 BLACK, WHITE & GREEN PEPPERS  
 Cloves (Laung)  
 Nutmeg (Jaiphal)  
 Turmeric (Haldi)  

48.  SUDAN 2  Dried fruit, nuts and seeds  
 Soybean  

49.  SWITZERLAND 3  Dairy products and analogues  
 Non-alcoholic caffeinated beverages  
 Confectionery  

50.  TAIWAN 3  Jams, jellies, marmalades, fruit bar/toffee and fruit cheese 
 Cassava or Tapioca product  

51.  TANZANIA 2  Pulses  
52.  THAILAND 41  Fruit and vegetable juices  

 Fresh vegetables  
 Vegetables in vinegar, oil, brine, or soybean sauce 

Fermented vegetable  
 Processed vegetables  
 Beer  
 Confectionary  
 Chilli Sauce  
 Soybean Sauce  
 Culinary Pastes 
 Culinary Sauce  
 Ice Cream Mix  
 Macaroni Products  

53.  TURKEY 90  Dried fruit, nuts and seeds  
 Canned or bottled (pasteurized) fruit  
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 Jams, jellies, marmalades, fruit bar/toffee and fruit cheese  
 Decorations  
 Water-based flavoured drinks  

54.  UNITED ARAB 
EMIRATES 

21  Confectionery  
 Water-based flavoured drinks 
 Dried fruit, nuts and seeds  

 Flours and starches  
 Culinary Sauce  
 Whisky – Labelling deficiency - Standard drink is not 

declared 
55.  UNITED 

KINGDOM 
33  Confectionery  

 Food supplements  
 Whey protein  
 Coffee, coffee substitutes, tea, herbal infusions, and other 

hot cereal and grain beverages 
 Cocoa products and chocolate products  
 Fine bakery wares (sweet, salty, savoury) and mixes 
 Alcoholic beverages  
 Ginger beer  
 Culinary Sauce  
 Fat emulsions  
 Jams, Fruit Jellies and Marmalades  

56.  UNITED 
STATES 

31  Seasonings and condiments 
 Food supplements 
 Processed vegetables  
 Mixes for fine bakery wares 
 Alcoholic beverages 
 Almond kernels 
 Culinary Sauce 
 Fruit Syrup/ Fruit Sharbats 
 Mustard (Rai, Sarson) 
 Water-based flavoured drinks 

57.  VIETNAM 20  Fruit juices  
 Coconut water with pulp  
 Cassia (Taj)  
 Cocoa Products  
 Rice  
 STAR ANISE  

 

 

 

 

 


